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Counsel for petitioner is present. Heard him. As seen from the record filed by the
petitioner that the respondent disputes the liability by giving a reply. Counsel would contend
that there is no merit in the contention of respondent disputing the liability to pay the amount

due to the petitioner.

In the said circumstances, we feel that notice to the respondent is necessary before

passing any further orders on this petition.

Hence, issue notice to the respondent. Petitioner counsel is directed to collect the

notice from the Registry and serve it on the respondent.

List it on 23.06.2017.
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